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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NO. 596 OF 2007

KHAZI A MOHAMVED MJUZAMM L Appel I ant (s)
VERSUS
STATE OF KARNATAKA & ANR Respondent ( s)

Date: 19/05/2010 This Appeal was called on for hearing today.

CORAM :
HON BLE DR. JUSTICE B.S. CHAUHAN
HON BLE MR JUSTI CE SWATANTER KUMAR
(Vacati on Bench)
For Appellant(s) M. Q@iru Krishna Kumar, Adv.

S.R Setia, Adv.

M
For Respondent (s) M. Anil Kumar M shra, Adv.
M .A Rohan Singh, Adv.
M. amesh K. Mshra, Adv.

M. Sanjay R Hegde, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Heard in part.

Li st tonmorrow as first part heard.

[ Usha Bhardwaj ] [ I'ndu Satija ]
Court Master Court Master



